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FORTHE A.TTENTfON OF THE CREDITORS * KGR GE]vIS AND BULLION PyT LTD

Notice is hereby given that the NationaI Company Law Tribunat has ordered the cornrnencement
of Corporate lnsotvency Resotution Process of KGR GEMS AND BULLION PVT LTD cn 11-'11 -2Ak5.

The credltors of KGR GEMS AND BULLION PVT LTD, are hereby catled upon to suLrn-:it their cl.aims
with proof on or before 25-'!1-2025 to the lnterim Besotution Professianatatthe address mentioned

1 Name of corporate debtor KGR GEMS AND BULLION PVT TTN
2 Date of incorporation of corporate debtor 21-10-2019
,>

Authority under which csrporate debtor isi
orp0rated registeredinc

HUU - KETAIA

4. Corporate ldentityrNo of corporate debt*r Cl N : U27205 Kl-20 1 9PTC059E04
5 Address of the r€gistered office and

principat ptaces if any
BUILDING NO:402/3, MATHRA PO,
KARAVALOCR, PUNALUR, KOI.LAM,
Kerala, lndia - 691333

6 lnsotvency commencement date in respect
of corporate debtor

07'n NovemL-:er 2025 $7-11-2A25)

7 Estimated date of ctosure of insotv*ncy
reso{ution rocess

06-05-2026

s Name and registration number of the
insolvency professional scting as interim
resolution professionat

CA.George Varkey
I BBI/rPA-01 ltP-P00433 / 2A17 -1811 0756

o AdcJress and e mail of the interim resotution
professiona[, as registered with the Board

CA.George Varkey
Buitding No.110, Ground Florlr, Surabhi
Nagar, Kakkanad, Kochi, Kerata, 682030
Enrait : geovaktm@gmail.com

1n Address and e nrait to be used for
correspondence with the interirn resoiution
professionaI

CA.GeorgeVarkey
Buitding No.1 10, Ground Floor, Surabhi
Nagar, Kakkanad, Kochi, Kerata, 682030
Email:
ci rp. kgrgem sa n db u lti on s@gma i l.co rn

11 Last date for suLrmission of ciaims
12" Classes of creditors, if any, undbi clause b

of sub section 64 of section 2'1, ascertained
by the interim resolution professionat

25-11-?-O25

iNll

13 Names of lnsolvency Professionats
identified to act as( Authorised
Representative of creditors in a class Three
names for each c[ass

NiL

'14

Detaits of Authorised Representatives are
avaitable at :

Relevant Forms nk...,
: /libh i" gou" i n/le n lhc rrteldswn

PhysicaL address: Buitding No.110, Ground
Floor, Surabhi Nagar, Kakkanad, Kochi,
Kerala,682030
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against entry No "10

The financial creditr:rs shatt subn'rit their ctaims vrith proof by e.tectronic means only. Ail other
creditors rnay submit the ctaims with proof in person, by post or by etectronic means

Submission of fatse or misteading proofs of ctaim shatt attract penatties

Kakkanad
12-1 'l -2A25

CA.Geo rge Varkey

CA.GEc iGE \''AP'I(EY B.Com, ACA'l P

I nsoivencY Professional

Reg.No. lBBlllPA-001 iiP-P00433/20'17-1 8/1 0756

Buitding No.1 10, Ground Fioor, Surahrhi
Nagar, Kakkanad, Kochi, Kerala, 682030

AFA Valid upto 31-12-2026

lnterim Resotution Professional of KGR
Gems and Builion Pvt Ltd


